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Seventeenth Loksabha
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Title: The Agricultural and other Rural Workers (Protection and Welfare) Bill, 2022

SHRI RANJEETSINHA HINDURAO NAIK NIMBALKAR (MADHA): Sir, | beg to move for leave to introduce a Bill to provide for protective measures for the
agricultural and other rural workers against exploitation and for ensuring minimum wages, pension, provident fund facilities and financial compensation with
paid leave in case of accidents, medical, maternity and créche facilities to women workers, education and nutrition for the children and for such other welfare

measures to be ensured by the State and for establishment of a Welfare Authority and Welfare Fund for such workers of the rural areas.
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SHRI RANJEETSINHA HINDURAO NAIK NIMBALKAR: Sir, | introduce** the Bill.
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